| TEM NO 112 COURT NO. 13 SECTION | I B

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NO(s). 56 OF 2006
RAVESH VI THAL PATI L Appel | ant (s)
VERSUS

STATE OF KARNATAKA & ORS. Respondent ( s)

(Wth office report)

Date: 13/02/2014 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE MADAN B. LOKUR
HON BLE MR JUSTI CE SHI VA KI RTI SI NGH

For Appellant(s)
M. P.V. Shetty, Sr. Adv.
M . Shankar Divate, Adv.

For Respondent (s)
M. V.N Raghupat hy, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

At the request of learned counsel for the parties,
matter is adjourned for two weeks.

| (Vi shal Anand) | | (Usha Sharma)
| Court Master | | Court Master

t he



